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-Translation- 
 

GOVERNMENT OF KARNATAKA. 
 

                Office of the Tahsildar, Bengaluru East Taluk, Krishnarajapuram,  
 
No. LND, (Ka) CR. 25/2019-20.                                                    Dated 17-08-2019,  
 
Enclosed. Referance letters.  
To 
The Assistant Director of Land Records.  
Bengluru East Taluk.  
Bengaluru.   
 
           Sub: Regarding the Application submitted by Sri. R.Anjinappa for change of feeder 
                   Canal in  Survey numbers 31/1, and 34/1 of Kumbena Agrahara, Village,  
                   Bidara halli Hobli,  Bengaluru East Taluk,  
          Ref: Representation of the Applicant dated 16-08-2019.  
                                                  ***** 
Sri. Anjanappa of Kumbena Agrahara, Bidarahalli Hobli, Bengaluru East Taluk, has submitted 
a representation to this Office requesting to change the Feeder canal  in Survey numbers 31/1, 
and 34/1 of Kumbena Agrahara, Village, Bidara halli Hobli, Bengaluru East Taluk, Depenfing 
on the Survey Records, it is requested that the concerned  Surveyor may be requested to  conduct 
spot inspection and submit the Skech and the report of inspection to this Office, for further 
action.  
 
                                                                                                      Yours faithfully,  
                                                                                                        Sd/  Tahsildar,  
                                                                                 Bengaluru East Taluk, Krishnarajapuram 
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-Translation- 

 
GOVERNMENT OF KARNATAKA 

. 
Asst. D L R/Sub/Division/Podi/others/ 321/2019-20.             Dated 19-08-2019. 
 
The Tahsildar,  
Bengaluru East Taluk,  
K.R. Puram.   
 
Sir,  
         Sub: Application by R.Anjinappa, for change of Feeder canal  in Sy. Nos. 31/1, and 34/1  
                  of  Kumbena Agrahara Village, Bidarahalli, Hobli, Bengaluru East Taluk,  
         Ref: Letter No. LND/ (Ka) CR, 25/19-20, dated 17-08-2019.  
                                              ******* 
 
Perused the proposal to change the Feeder canal  in Sy. Nos. 31/1, and 34/1 of  Kumbena 
Agrahara Village, Bidarahalli, Hobli, Bengaluru East Taluk by verification of  original 
documents and spot inspection, vide reference mentioned above. 
 
The said task was entrusted to the Surveyor for conducting the measurement and submit the 
proposal with Sketch after changing the Feeder canal , the Surveyor has submitted the report 
with the map which are submitted herewith for further action.   
 
 
                                                                                      Yours faithfully,  
                                                                        Sd/  Assistant Director of Land Records. ,  
                                                                                   Bengaluru East Taluk,  
                                                                                         Bengaluru.  
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-Translation- 

 
PROCEEDINGS OF THE DEPUTY COMMISSIONER, BENGALURU URBAN 

DISTRICT, BENGALURU. 
 

Sub: Regarding cancellation of Orders of change of 2 guntas of feeder canal in Survey 
Number 31/1 and  2 guntas  of feeder canal  in Sy.No. 34/1 of Kumbena Agrahara village, 
Bidarahalli Hiobli,   Bengaluru East Taluk, Bengaluru Urban District,   
 
Ref: 1.This Office Proceedings Even No. dated 03-02-2023.  
        2. Report No. LND/ (Ka) CR/25/19-20 dated 31-01-2023 of the Tahsildar,          
            Bengaluru East Taluk, ,   
       3. Application No. 143/2022 (SZ) of the National Green Tribunal.  
                                                     ****** 
Preamble: Sri. R.Anjinappa S/o late Ramaiah has submitted a representation to this Office 
requesting to change the feeder canal  measuring 02 guntas of B.Karab land  in Survey Number 
31/1 and 02 guntas B. Karab land  in Sy.No. 34/1 of Kumbena Agrahara Village, Bidarahalli 
hobli, Bengaluru East Taluk, Bengaluru Urban District. Similarly, the Thasildar and the 
Assdistant Director of Land Records, Bengaluru East Taluk, have submitted a report certifying 
the change of feeder canal  in the said Sy. Numbers.  
 
Similarly, based on the report of the Tahsildar and the Assistant Director of Land Records, 
Bengaluru East Taluk, it is orderd to change the feeder canal  measuring 02 guntas B.Karab  
in Sy. No. 31/1 and 02 guntas B.Karab. in Sy. No. 34/1 of Kumbena Agrahara Village, 
Bidarahalli hobli, Bengaluru East Taluk, Bengaluru Urban District as in ref.1) above.  
 
Further, One Mr. Paramesh .V. Bengaluru has submitted a Complaint to the National Green 
Tibunal stating that M/s NVR builders are constructing a multi storied building NVR Sun Pier 
Block vide Ref. No. 3 above in Survey number 30, 31/1, 31/2, 34/1 by encroaching the Storm 
Water Drain, The National Green Tribunal has registered the complaint by assigning No. 
143/20225 (SZ) which is pending before the Tribunal for clearance, which the applicant has 
concealed the matter and submitted false information and managed to get the Orders of 
change of feeder canal , the following orders are issued.  
 
      No. LND/(East) CR/273/2022-23                                                           Dated. 20-02-2023.     
 
 
 
                                                            ORDER. 
 
As per the points explained above,  the orders issued vide ref.1) above regarding the change 
of Feeder canal  measuring 02 guntas  B.Karab land in  Survey Number 31/1,  and 02 guntas  
B.Karab land in  Survey Number 34/1, of Kumbena Agrahara Village of Bidarahalli Hobli, 
Bengaluru East Taluk, are withdrawn from now only and hereby cancelled.  
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Copy to  
 

1. To the Tahsildar, Bengaluru East Taluk, with instructions to inspect the spot and 
submit the report about the unauthorized cnstruction of buildings by encroachment of 
Waste lands (Karab), issue Notice under Karnataka Land Revenue Act 1964, col. 104, 
and take action as per rules and submit the detailed report with the Sketch, and other 
documents to this Office by return post.  

2. The Assistant Director of Land Records, Bengaluru East Taluk, for information and 
suitable action.  

3. Sri. R. Anjinappa S/o Late Ramaiah, Kumbena Agrahara Village of Bidarahalli Hobli, 
Bengaluru East Taluk,Kadu godi, P.O. Bengaluru 560067. for information.  
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